FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF SUNIMA STEEL MARKETING
PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Sunima Steel Marketing Private Limited

2. | Date of incorporation of corporate | 21/05/2007
debtor

3. | Authority under which corporate | ROC Kolkata- I
debtor is incorporated / registered

4. | Corporate Identity No. / Limited | USI109WB2007PTC115937
Liability  Identification ~No. of
corporate debtor

5. | Address of the registered office and | 29B, Rabindra Sarani 4th Floor, Room No. 409,
principal office (if any) of corporate | Kolkata, West Bengal, India, 700073
debtor

6. | Insolvency commencement date in | 08/07/2026
respect of corporate debtor

7. | Estimated date of closure of | 04/01/2027 i.e., 180 days from Insolvency
insolvency resolution process Commencement Date

8. | Name and registration number of the | Tanveer llahi
insolvency professional acting as | Reg. No- IBBI/IPA-001/IP-P-02553/2021-
inferim resolution professional 2022/13874

9. | Address and e-mail of the interim | Address: 1754, Ashiyana Colony, opposite

: resolution professional, as registered | government girls inter college, Hapur Road,
with the Board Meerut, Uttar Pradesh, India 250002

Email Id: ip.tanveerilahizegmail.com

10. | Address and e-mail to be used for | Address: 1754, Ashiyana Colony, opposite
correspondence with the interim | government girls inter college, Hapur Road,
resolution professional Meerut, Uttar Pradesh lndla 250002

Email 1d: ip.ta hitgmail.com
<;‘§9§£§6E31”,‘{”§)??£f,.3~111

11. | Last date for submission of claims 22/07/2026

12. | Classes of creditors, if any, under | No Class of Creditors could be ascertained at
clause (b) of sub-section (6A) of | this stage.
section 21, ascertained by the interim
resolution professional .

13. | Names of Insolvency Professionals | No Class of Creditors could be ascertained at
identified to act as Authorized | this stage accordingly no  Authorized
Representative of creditors in a class | Representative is proposed.

(Three names for each class)

14. | (a) Relevant Forms and a) Web link:

(b) Details of authorized htips:/ibbi.gov.in/home/downloads

representatives are available at:

b)  Physical Address: Not Applicable in view

of Column 13
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Notice is hereby given that the National Company Law Tribunal, Kolkata, Division Bench,
Court No. 1 has ordered the commencement of a corporate insolvency resolution process of the
Sunima Steel Marketing Private Limited on 08/07/2026.

The creditors of Sunima Steel Marketing Private Limited, are hereby called upon to submit
their claims with proof on or before 22/07/2026 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA. Not

Applicable
°
%

Sd/

Tanveer Ilahi

Interim Resolution Professional

Reg. No- IBBI/IPA-001/1P-P-02553/2021-2022/13874

Submission of false or misleading proofs of claim shall attract penalties.

Date: 09/07/2026
Place: Meerut
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Email; investors@starcement.co.in, Website: www. starcement.co.in
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WOTICE OF POSTAL BALLOT AND E-VOTING INFORMATION

Members of Star Cement Limited [the "Company") are herebty informed that
pursuant to Sections 108 and 11000f the Companies Act, 2013 (the "Companies Act”|
read with Rules 20 and 22 of the Companies (Management and Sdministration]
Rules, 2014 [the "Management Rules"] each as amended from time to time,
including any re-enactment thereof for the time being in force, and other applicable
provisions, if-any, read with the General Circular Mos, 1472020 dated April 8, 2020,
172020 dated Apefl 13, 2020, 2272020 dated June 15, 2030, 33/2020 dated
September 28, 2020, 39/2020 dated Decemnber 31, 2020, 10/2021 dated June 23,
2021, 20,2021 dated December B, 2021, 3/3022 dated May 5, 2022, 11/2027 dated
December 18, 2027, 03/2023 dated September 25, 2023, 09/2024 dated 1%th
September, 2024 and 03/2025 dated 22nd September, 2025 (collectively the "MCA
Circulars'] and Regulation 44 of the Securities and Exchange Board of India {Listing
Obligations and Disclosure Requirements) Regulations, 2015, as amended from tme
to time ["SEBI Listing Regulations’), Secretarial Standard on General Meetings {'55-2°]
issued by the Institute of Company Secretaries of India and other applicable
provisions of the Act, Rules, Circulars and Notifications issued thereunder (inciuding
arry statutory modifications or re-enactment thereof for the time being in force and
a5 amended from Bme o tme), that the following Resolution is proposed for
conslderation by the Sharehofders of the Company for passing by means of Postal
Ballot by way of voting through electronic means ["remote e-voting”) :

5l. No. | Agenda item

1, | APPROVAL FOR PAYMENT OF
MR, TUSHAR BHAJANKA, DEPUTY MAMNAGING
COMPANY FROM 1% APRIL, 2026 TO 21 MAY, 2026.

REMUNERATION AND INCENTIVE TO
DIRECTOR OF THE

2, |APPROVAL FOR CHANGE IN DESIGNATION & RE-APPOINTMENT OF
MR TUSHAR BHAJANKA, DEPUTY MANAGING DIRECTOR AS MANAGING
DIRECTOR & CHIEF EXECUTIVE OFFICER (CEQ) OF THE COMPANY FOR A
PERIOD OF 3 (THREE) YEARS FROM 22°° MAY, 2026 TO 21 MAY, 2029 AND
PAYMENT OF REMUMNERATION

AXIS BANK LTD

AL Market Bullding. 1 Shakespeans Sarand 3nd Floor, Kolkata - 10007

Appendix IV [See Ruls 8{1]]

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Wheraas, the undersigned being the Autharsed Officer of the Axis Bank Lid, under the Securdization

and Reconstruciion of Financial Assels and Enforcement of Securily Inferest Act, 2002 and in

exarcise of powers conferred under secton 13(12) read with rule 3 of the Secunty Inlarast

(Enforcernant} Rules; 2002 izseed a demand notice calling upon the borrowersipuaranton’s to

repay the amaunt menticnad in the notice along with contractual rate of mierest plus penal

inferasd, charges, cosls elc. within 60 days from the date of {he said nokice,

The barrowarsiquaranion’s, having fadled to rapay the amownd, nolce is heraby givan 1o the

borrower/elguaranions, in particular and the public, in peneral, that the undersigned has taken

possession of the property described herein below in exerize of powers conferred on him under
sechon 13(4) of the said A read with nde B of e said Rulas on the date menfioned harein aftar,

The borrowes/siguaranon’s, in particulas, and the public, in genaral, are heraby caulioned not

to deal with the proparty. and any deasngs with the propery will be subject to the change of the

Axis Bank Lid,, for a0 amount mentioned in the nofice along with mterest thereon and penal

inerast, charges, costs etc. from date of demand notice

The borrower’s attention is invited to the provisions of Sub Section (B} of Section 13 of

the SARFAES! Act, 2002 In respect of time avallable, 1o redesm the sacured assets.

i Amount Due as on date

BY Date of De otice

sion | Symbalic)

1. Mr. SAURABH CHAKRABORTY, 5/ojA) Rs. 16,84,668.421- dus under Loan Al
Sachchidananda Chakraborly, Rio Mo, $21030049855514, as on 16-12-
Tendelpara, Singia, Chanchal, P.O. -| 2025 this amount includes interest
C*'ﬂ-ﬁ:hﬂl. B 5. - Chanchal. Mear Chanchad a|:l|:l‘-IE-::| till |:|5.1 1.9 025] and ﬁi.

College Road, Dist. - Makda, West Bengall 25 734 371. due undar Loan Al No.

- 732123,
. 921030049855530, as on 16.12,2025
I : P85, - Chanchal, Disl, - Maida, . i 2
At o, U8, i (this amount includes interest appled

JL. No. - 68, Mouza - Singia, LR, Khatran| |

No. - 12031, LR. Piot No_ - 1920, Area-g2| Ml 05.11.2025)
decimal and the classification of tand (s B) 31.12.2025
'‘Bastu’, WB - 732123, C) 08.07.2026

WName & Address o
Borrowers | Gua

i. | CHAMNGE IN DESIGMNATION OF MR. PREM KUMAR BHAIANKA FROM
‘MANAGING DIRECTOR TO VICE CHAIRMAN & MANAGING DIRECTOR'.

The Motice of the Postal Ballot hawve been sent anly through glectronic mode on 09™
July, 2026 to all those Members, whose email addresses are registered with the
Company or with the Compamy's Registrar to an Issee-and Share Transfer Agent,
named, M/s. Maheshwari Datamatics Private Limited (*RTA"] or with their respective
Depository Participants (“Depository”), as on the Cut-off date i.e. 03" July, 2026.
The reguirement of sending physical copées of the Notice of Postal Baflot to the
Members have been dispensed with vide MCA Circulars and SEBI Circulars.

In compliance with the MCA circulars, the Company has provided onky the remote
e-voting facility to its Members, to enable them to cast their votes electronically
Instead of submitting the physical Postal Ballot Form, The communication of assent
of dissent of the members would take place only through the remote e-voling
system. For this purpose, the Company has entered into an agreement with National
securities Depository Limited ['N3DU} for facilitating remote e-vobing to enable the
members to cast their votes electronically only,

The detailed procedure and instructions for remote e-voting are enumerated in the
Postal Ballot Notice. The remote e-voring period shall commence on Saturday, 11%
luly, 2026 at 09:00 A.M. (15T) and shall end on Sunday, 09" August, 2026 at 05:00
P.M. {I5T). During this period, Members of the Company whose narmes appeared in
the Register of Members/List of Bereficial Dwners and holding shares in the physical
or dematerialized form, as on the Cut-off date i.e. Friday, 03 July, 2026, may cast
thieir votes electronically, as set out in the Notice of the Postal Ballot through remote
e-woting of N50L. The voting rights of the shareholders shall be in proportion to their
share in the paid up equity share capital of the Company as on cut-off date. The
remote e-voling module shall be disabled by NSDL for woting thersafter, Once the
wote on a resolution iscast by a Shareholder, the Shareholder shall not be allowed to
change It subsequéenthy, A person who (s not 3 Shareholder as on the cut-off date
should treat this Motice for information purpose onfy.

In line with the MCA Circulars and SEBI Circulars, the Notice of the Postal Ballot of
the Company has been uploaded on the website of the Company at
www.starcement.co.in. The same can also be accessed from the websites of the
Stock Exchanges, namely, Mational Stock Exchange of India Limited (N5E) at
www.nseindia.com and BSE Limited {BSE) ab www. bseindia.com respectively and
on the website of NSDL Le., wwow.eveting.nsdl.com

The  Members whaose e-mail address s not registered  with' the
Company/Depositories, may register, by clicking the link:
https://mdpl.in/downloads.php and follow the instructions guided therain or by
giving details of folio number, e-mail address and self-attested copy of PAN card to
compliance@ mdplcorporate.com an or before 05:00 p.m. (I5T), 24™ July, 2026.
After successful registration of the e-mail address, a copy of this Postal Ballot
Motice along with the remate e-voting User 1D and passward will be sent 1o the
registered e-mail address, upon request received from the Shareholders an or
before 05:00 p.m. [IST}, 24™ July, 20265.

The Board of Directors have appointed Mr. Raj Kumar Banthia [ACS
17190/CP-18428) and failing him Mr. Manoj Kumar Banthia (ACS-11470/CP-7596)
Partners of Mfs. MKB & Associates, a: the Scrutinizer (the “Scrutinizes”) for
conducting the  postal ballet process through remote e-vating, in & fair and
transparent manner,

The results of the Postal Baltot along with the Scrutinizer's report will be annaunced
on or before Tuesday, 11" August, 2026, at or before 0500 pom. (15T} at the
Registered office of the Company and will be displayed on the Company’s website
wiww starcement.coin and on the wsbsite of NSDL e, wwensdl.com. The
Company shall simultaneously forward the results to BSE Limited and Mational Stock
Exchange of India Limited where the Equity Shares of the Company are listed and
shall intimate to the Registrar to an Issue and Share Transfer Agent.

For process and manner of E-voting, members may go through the E-volting
Imstructions or n case of any queriés, members may refer the Frequently Asked
Questions (FAOS) for members and the E-voting user manual avaifable at download
section of www.evoting.nsdl.com or call on 022-4885-7000 and 022-2458-7000 or
contact Ms, Paliavi Mhatre from N3DL, 301, 3rd Floor, Naman Chambers, G Biock,
Piot Na- C-32, Bandra Kurla Complex, Bandra East, Mumbas- 400051 through Email at

1 sl ;
evoting @ nsdl.com For Star Cement Limited
Sd/-
Debabrata Thakurta
Company Secretary
M. MNo.: FE554

Date: 0O July, 2026
Palce: kolkata

DESCRIPTION OF THE MORTGAGED PROPERTY

All that piece and parcel of lard lying and siluated at PS5, - Chanchal, Dist. - Malda, J.L
Mo. - 68, Mouza - Singia. L. Khatian MNo. - 12031, LK. Plot No. - 1920, Ares-02 decimal
and the classification of tand iz 'Bastu’, WB - 732123, togather with all the buildings and
structures therean, fixtures, fittings and all plant and machinery attached to the earth or
permanantly fastened to anything atfached to the earth, boih present and future:
The said land is butted and bounded as below | By the North : Chandikananda
Chakraborty; By the South : 6 ft. Pacca Road; By the West : 12 ft. Pacca Road; By the

A Amount Due as on date

Bl Date of Demand

C) Date of Possession (Symbalic)

A} Rs. 17,33 985.70(- due under Loan Aic
Mo, 922030030232006, as an
16.07.2025 {this-amount includes
interest applied bl 01.05.2024) and
Rs. 29,677.80¢- due under Loan Alc No.
922030030231964, as on 18,07, 2025
ithis amount includes interest applied

Name & Addre

Borrowers | Gua

1. Mr. Md Rafikul Islam, S/o - Mr. Md Ruku
A,
AT : Villzge - Shitalpur, P.O. - Dahua, P.S
= Harthchandrapur, Digl - Malda, Yest
Bangal, Pin - 732125

Also At : Plot No. - 1573, Khatian Mo, - 10300,

J.L Mo =21, Mouja - Malipukur, PO, - Dahuya,

& P.5. - Harishchandrapur, District - Malda, | 1ill 01.05.2024)

West Bengal, Pin - 732125, B) 30.07.2025

2. Md Rubhul Amin, 5o - Mr, Mokbul Hossain | C) 08.07.2026

AT. Village- Shitalpur, P.O. - Dahua, PS. -
Harihchandrapur, Dist. - Malda, West
Bangal, Pin - 732125

Also At : Plot No. - 1573, Khatian Mo, - 10300,

JL Mo, - 81, Mouja- Malipukur PO, - Dadrya,

& P.5. - Harishchandrapur, District - Malda,

West Bengal, Fin - 732125,

DESCRIPTION OF THE MORTGAGED PROPERTY

ALL THAT piece and parcel of land (non-agricutture) measuring an area of 4.02 decimal
mora or kess in the nature of baslu bearing Plot Mo, - 1573, Khatian No. - 10300, J.L No.
- 81, Moua - Malipukur, P.O. - Dahuya, & P.5.- Hanishchandrapur, District - Malda, West
Bengal, Pin732125, together with all the bwidings and struciures thereon, and all plant
and machinery attached 1o the earth or permanantly fastened to anything attached 1o the
earth, both present and future butted and bounded by : On the Narth ; By Uijir Hossain;
On the South : By Ismetara; On the East : By Properly of Kancha Rasia; On the
West : By Owners land

Al Amount Due as on data

Bl Date of [ nd Motice

C) Date of Passession (Symbaolic)

A) Rs. 17.85,770.30/- due under Loan Alc
Mo. B22030054882032, as on
16.12.2025 (this amound includes
interest applied Bill 05.05.2025) and
Rz, 24 55215/ due under Loan Afc Mo,
S22030054882029, as on 16,12.2026

Al at : Thana - Chanchal, Mouza - Kashimpur, |  {this amownt inchudes interest applied

JL. MNo. - 101, Plot No. - 855, LR, Khatian No.|  till 05.05.2023)

- B332, Land measuring about 05 decimal and | B) 18.12.2025

the classification land is "Bastu®, Dist, - Malda, | C) 08.07.2026

WH, 732125,

MNamae & Address of

Borrowers | Guarantors

1. Mr. ISRAIL. 5/oJullur Bahaman

2, Mr. JULLUR RAHAMAN, Sio Hasimuddn
mHasiruddin

Both at : Vil - Baluyaghat, P.O. - Dhangara,

P.35. - Chanchal, Near Juma Maspd, Dist, -

Walda, Wesl Bengal - T32125

All that piece and parcel of land together at, Thana - Chanchal, Mouza - Kashimpur,
JL No. - 101, Plot Mo, - 665, LR, Khatian Mo, - 8332, Land measuring about 05 decimal
and the classfication land is "Bastu®, Dist. - Malda, WB, 732125, with all the buildings
and siructures thereon, fixtures, fittings and all plant and machinery attached to the
earth or permanently fastensd to amything attached to the earth, both present and fulure
The said land is butted and bounded as follows : North : Kaccha Rasta; South ;
Land of Jivaul; East : Land of Mazed A, West : Land of Rejjak

Date : 10.07.2026
Fiaca - West Bangal

e
Authorised Officer, Axis Bank Lid,

N

s, For All Advertisement Booking
Call : 9836677433, 7003319424
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RATNAVEER PRECISION ENGINEERING LIMITED

REGD. OFFICE: Plot no. E-77, G.1.D.C, Savll (Manjusar),
Vadodara-391775 PHONE: +91 B487878075
CIN-L27108GI2002PLCOA0AESE, Website: www, ratnaveer.com,
Email ID: ¢s@ratnaveer.com

Postal Ballot Notice to Members

The members of RATNAVEER PRECISION ENGINEERING LIMITED (the
"Company”) are hereby Informed that pursuant to section 110 and other
applicable provisions, if any, of the Companies Act, 2013 (the "Act"), read
with the Rules 20 and 22 of Companies (Management and Administrations)
Rules, 2014, ("Rules’) (including any statutory modification or re-enactment
thereof for the time being in force), Regulation 44 of the Securities and
Exchange Board of Indla (Listing Obligations and Disclosure Requirements)
Regulations, 2015 ("SEBI Listing Regulations’), the Secretarial Standard on
General Meetings ("55-2") issued by the Institute of Company Secretaries of
India and any other applicable law, rules and regulations (Including any
statutory modification(s) or ré-enactmentis) thereof, for the time being in
force), the Company seeks the approval of the members through postal
ballot for the Special Businesses , as set out in the postal ballot notice dated
03.07.2026 along with the explanatory statement (the "Notice"), by way of
glectronic means (Le. remote e-voting) anly.

The dispatch of electronic coples of Postal Ballot Notice [“Notice”) along with
the Explanatory Statement has been completed on 09.07.2026, to those
members whose names appear on the Register of Members [/ List of
Beneficlal Owners as received from the National Securities Depository
Limited ("NSDL") and Central Depository Services (Indla) Limited ("CDSL") as
on 03.07.2026 ("cut-off date” | and who have registered thelr e-mail address
with the Company / Depaositorles, Physical coples of the Postal Ballot Notice
along with Postal Ballot forms and pre-paid business reply envelopes are not
being sent to Members for this Postal Ballot in line with the exemption
provided in the MCA Circulars. The documents referred to in Postal Ballot
notice are available for inspection and members seeking inspection can send
an email to cs@ratnaveer.com.

Motice Is available on the website of the Company |.e. www.ratnaveer.com
and of the Stock Exchanges i.e. BSE Limited and the National Stock Exchange
of India Limited at www.bseindia.com and www.nseindia.com respectively

and on the website of MIIPL at URL: hitps://Instavote linkintime.co.in.
In light of the MCA Circulars, Members who have not registered thelr e-mail

address and in consequence could not recelve the Postal Ballot notice may
temporarily get their e-mall address registered with the Company's RTA,
MUFG Intime India Private Limited, or by sending a request on email at

enotices@in.mpms.mufg.com Post successful registration of the email
address, the member would get soft copy of the Notice and the procedure

for remote e-voting along with the user ID and password to enable remote
e-voting for this postal ballot. In case of any queries, members may write to:
enotices@in.mpms. mufg.com or Call us :- Tel : 022 - 49186000

The Company provides the Members the facility to exercise their right to vote
by electronic means through E-voting services provided by MUFG Intime Indla
Private Limited ("MIPL"). The detailed instructions for E-voting have been
providied in the Notice.

The remote E-voting facility is avallable during the following period:
Commencement of E-voting | Friday, 10 July, 2026 at 9.00 A.M. (IST)
Conclusion of E-voting Saturday, OF August, 2025 at 5:00 PM. {157]

The remote e-voting module shall be disabled by MIIPL for voting thereafter.
During this period, members holding shares elther in physical form or in
dematerialized form as on 03.07.2026- ("Cut-off date") may cast their vote by
e-voting. The Communication of assent/ dissent of the members will only
take place through remote- @ voting system. Once the vote on a resolution (s
cast by the member, hie/she s not allowed to change it subsequently. Remote
g-voting shall not be allowed beyond the date and time as mentioned abave.
The voting rights of the members shall be in proportion to their share of the
paid-up equity share capital of the Company as on the Cut-off date Le.
03.07,2026. A person who & not a member as on the cut-off date should treat
this Notice for information purpose only.

The Board of Directors of the Company has appointed TNT & Associates,
Practicing Company Secretaries as the scrutinizer of conducting the postal
ballot process in a falr and transparent manner.

The Scrutinizer will submit his report to the Chairman or any authorised per-
son of the Company and the results of the Postal Ballot will be announced
within 2 (Two) working days from conclusion of the e-voting period to the
stock exchanges in accordance with the SEBI Listing Regulations. The said
results of the Postal Ballot along with the Scrutinizer's Report will also be dis-
played on the website of the Company at www.ratnaveer.com, MIIPL at URL:
https://instavote. linkintime.co.in and shall also be displayed at the
Registered ONice of the Company while simultaneously being communicated
to the National Stock Exchange of India Limited and BSE Limited where the
equity shares of the Company are listed.

In case you have any queries or ssues regarding e-voting, you may refer the
Frequently Asked Questions ("FAQs") and e-voting manual available at
hitps://instavote linkintime.co.dn under help section or write an e-mail to
enotices@in.mpms.mufg.com or contact Mr. Rajiv Ranjan, Assistant Vice
President, MUFG Intime India Private Limited, C-101, 247 Parlk, L.B.S Marg, Vikhroli
West, Mumbal 400 083, or send an email to enotices@in.mpms.mufg.com or call
on Tel: 022 4918 6000 during working hours on all working days.

By Order of the Board of Directors
For RATNAVEER PRECISION ENGINEERING LIMITED
sdj-
Company Secretary and Compliance Officer
Membership No, A38420

Date: 10.07.2026
Flace: Vadodara

INDHAN BANK
Ruzszall Street Branch
58.Russell Street, Kolkata 700 071
Phaone | 0332226401 6I22 263748,
E Mail : ru.r.sellsl:reet@indianhmt.cu.in. Fax Mo : 033 22264463

13(2) NOTICE

DEMAND NOTICE
ANNEXURE |

Motice under Sec. 13 [2) of the Securitization and Reconstruction of Financial Assetz and
Enforcement of Security Interast Act 2002

Iil:; Hame of the Borrower | Guarantor & Address Dasignation

1 | Dr. Soumyadip Khanrg | Borrowar cum
Address | Vill. - Gitakhali, P.0, - Nandapur, Dist. - Purba Mednipar, West)  Morigagor
Bangat - T21625

2 |'8ml Sudipa Madty Khanra, Wio Soumyadip Khanra Guarankar
Address  Will, - Gitakthali, PO, - Nandapur, Diss. - Purba Mednipur, West

Bangal - 721625

&ir,

Sub : Your Home Loan Account No. - 7782622806 in the name of Sri Soumyadip Khanra
and Smi. Sudipa Malty Khanra with Indian Bank, Russell Street Branch, 5B Russell Streel,
Park Street Area Kolkata - 700071

The 121 of you are individual and Be Boerowes, The Vst of you ane borrower now or at all matenal
fimes. The 15t of you isfara the modgagaor(s) having offered hsthair assals) as securty fo the
loan account availed by yvou. The 2nd of you is the Guarantor fo the Loan Account,
Al the request of you, in the course of banking business, the fallowing facility was sanclioned
and was avaled by vou ;

Mature of facility [Limit)

Home Loan : Rs. 52.60 Lakhs

You have exscubad tha Tollwing documents for sach of the said faclibes |

Mature of fagility Mature of document
1. Home Loan | 1. D=1 Demand promissory Note Dated 24.05.2024 executed by
Sri Soumyadip Khanra,
2. D-128 = Term Loan Agreement for Home Loan Dated 24.05.2024
execufted Sri Soumnyadip Khanra,

3. Acknowledgment of sanction Letter Dated 24 05,2024 axacufed by
an Solemyadip Khanra ang 3mit. Sudipa Medy.

4. F164 - Lotter from the Borrower's for disclosure of Information
Dated 24.035.2024 executed by Sri Soumyadip Khanra,

5. F-172 - Declaration by the Borrower on details of relatives eic. Dated
24.05.2024 executed by Bri Soumyadip Khanra,

. F-189 - Details of Family Members of Borrowee/Guarantor executed
by Bri Soumyadip Khanra

7. F-190 Letter of Authority from the Borrower Dated 24.05.2024
executed by Sn Soumyadip Khanra,

B. D-32- Letter from party to Bank confirming the creation of Equitable
Morigage Dated 29.06.2024 execuled by Sri, Soumyadip Khanra,

8. F-207 - Deaft Fommat of Authonisation Letier Dated 24.05.2024 executed
by Sri Soumyadip Khanra

1, F-207 - Draft Fomal of Authonsaton Letber Dated 24.05.2024 executed
by Smt. Sudipa Maity.

12, F-16- Leter b Guaraniod and his reply Dated 24.05.2024 executed
by Smi Sudipa Maity

13 F-164 A - Consent Letier from the Guarantor!s for disclosues of
nformation Dated 24.05.2024 execuled by SmE Sudipa Maity.

14, F-206 = Gurartar's Form Dated 24.05.2024 executsd by Smi Sudipa

Maity,
15. D-57- Agreement of Guarantes Daled 24.05.2024 executed by Smi
Sudipa Maity
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Kolkata

The repayment of the aforesaid [oars iz parsonally guaranteed by 2nd of you by execulEg
Agreement for Guarantee, dated 2405 2024, The repayment of the said loan is sacured by
mortgage of Residential Flal No. - 204. measuring super bulll up area 12580 sg.i. on 2nd Floor
m Block B and one open car parking space measuring 135 sq.ft. on grownd foor of G+5 bailding
Ingether with undivided proporlionate share of land and buildng al Mouza - Nakiaia, JL, Mo, -
32 Touz No. - 56, Khatian No. - 199-& 278, Dag No. - 86, 62 and 214 Premises No. < 237, Ward
Mo, - 10 of KM, NSC Bose Road, PO - Naktale, P53, - Jadsvpor now Metaji Nagar, Kolkata
- T00047, Distrct - South 24 Parganas vide Sale Deed Mo, - 1-5155/24 Dated 28.05 2024, Districl
Sub Registrar-lll, Alipore, South 24 Parganas registersd in Book-|. Volume Mo, - 160358841/2024,
Pages from 240353 [o 240383 bewing Mo, - 160308E41 for the year 2024 bounded North by
Medaji Subhas Chandra Bose Road, South by : Tolly Canal, Metrs Rilaway, East by : Tolly Height
Complex and West by ; TODI Residential Complex, Holse of © Ghash and UCD Bank,
Despile repeated requests cafing upen you (o pay the amounts bogether with interest; you whe
{5 Eable have failed and committed default in regaying the amount dus. The foan account has
been dassified &5 Mon-Peripmirg Asset since 06,07 2075 inaccordance wilth drectionsiguidslines
relaling ta assel dassificalions issued by Reserve Bank of India,

The culslanding dues payable by you as on 07 .07.2026 amounls 1o Rs, 52,98,995.00- [Rupees
Fifty-two Lakhs ninety-gight Thousand nine Hundred ninely five rupees Only) and the said
amount carrias Turthér intersst gl the agraad rate from 07 07 2026 till date of repaymant,
Tha term bormower under the Securiization and Reconstnuction of Fnancisl Assals and Enforcamen
of Securily Interest Act 2002 means any person who hias been granied financia! assistance by
Bank or wha has given any guarankze aor created any morigage / created charge as secunty for
the sald inancial assistance granted by the Bank,

Therafora, vou are hareby called upon o pay the amount due as on date Rs. 52,98,995.00/-
[Rupees Fifty-two Lakhs ninety-gight Thousand nine Hundred ninety five rupees Only)
[ogather wilh inferast from thes date 8l date of payment within B0 days from the date of ks nobice
istad under Sec, 142) faling which Bardk wil be constrained to exerdse its rights of enforcement
of sacurdy interes! withoud any further reference bo you under the said Act. if vou il ko discharges
your iabilities in full within 60 days from the date of this nolice, Bank shal be exercsing e
enforcement ights under Sec 13 (4) of the Act a5 agamst the secured &ssats given in the scheduis
hareunder.

O Lhe expiry of B0 days from the date of (his nolice and on your Tallure 1o comply wilh
ihe demand, Bank sha¥ take necessary steps o 1ake possession for exercising ils rights undar
lhe Act,

Plaase nabe thal as par the proasians ol Sec, 13 (13) of tha Aot oo lranster of he secwad assels
{giwen inihe schedule hereunder) by way of sale, lease or otherwise, zhall be made afier the
date of this nofice without fre prior written consant of the bank,

Mezdless fo mention that this Mofice is addressed to you withoul prejudice to any other remedy
avadable to the Bank, Pleaza note that this nobice is issued withoul prejudice to Bank's right to
procead with the proceedings presently pending before DRT/RO of DRTIORATCour and procaed
wilh Ee avacubon of ordardecrse obtained!lo be oblzned.

Flaase note (hat the Bank resarves ibs right (o call upon you be rapay the lisbililies hal may anss
under the oigstandng bilks discounted. Bank guarantess and lefters of credif issusd snd estabizhed
on your baha as weill as olher conlingenl labifies,

“Wa draw attention b the provisions of Saction 13{3) of e SARFAES] Act and tha RBules Iramed
Ihere undes which deals with your rights of redemplion cver the gacurities’,

The Undersigned iz a duly Authonzed Cificer of the Bank to issue this Motice and exercize powers
imder Saction 13 aforasaid,

The specifc datails of the zssels in which securly inleres! is crealed are anumersied hersundar:
Morigaged Assets : CERBAI ASSET ID; 200083791863 : SECURITY INTEREST [D:400082013836
All that piece and parcal of Resdanlial Flal W, - 204, maasunng sugar bud? up area 1260 50.0,
o0 20d Floor in Block B and one open car parking space meastnng 135 sq.f. on ground floor
of G+5 building together with undivided propodionate share of land and busiding at Mouza -
Makiala, JL Mo.- 32, Touzi Mo, - 58, Khatan Mo, - 199 4 278 Dag No. - 86, B2 and 214 Premizas
Mo, - 237, Ward No. - 100 of KMC, NSC Bose Hoad, P.O. - Naklgia, P.5, - Jadavpur now Netaji
Magar, Kolkala - TOD47, Deslrict - South 24 Parganas vide Sale Dead Mo, - 1-5155/24 Dated
2805 7024, Distnct 3ub Regigiras-Ill, Alpore, South 24 Parganas registered in Book-l, Volome
Mo, - 1603054 1/2024, Pages from 240359 ko 240333 being Mo, - 160308841 far the year 2024
Bounded : North by : Metajl Subhas Chandra Bose Road, South by : Tolly Canal, Metro Rilaway,
Eazt by : Toly Haight Complex and Weet by : TODI Residential Comples, House of 0 Ghosh
and UCO Bank.

Property stands in the name of 3ri Soumyadip Khanra,

Diate ; O7.07.2026
Flace : Kolkata

Sl
Authorised Officer, Indian Bank

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
SUNIMA STEEL MARKETING PRIVATE LIMITED
.| PARTICULARS DETAILS

Name of corporate debtor

Date of incorporation of corporate debtor

.| Authority under which corporate debtor is
incorporated / registered

. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

. |Address of the registered office and
principal office (if any) of corporate debtor
Insolvency commencement date in
respect of corporate debtor

Estimated date of closure of insolvency
resolution process

Name and registration number of the
insolvency professional acting as interim
resolution professional

. |Address and e-mail of the interim
resolution professional, as registered with
the Board

Sunima Steel Marketing Private Limited
21/05/2007
ROC Kolkata- |

U51109WB2007PTC115937

29B, Rabindra Sarani 4th Floor, Room No. 409,
Kolkata, West Bengal, India, 700073
08/07/2026

04/01/2027 i.e., 180 days from Insolvency
Commencement Date

Tanveer llahi
Reg.No-IBBI/IPA-001/IP-P-02553/2021-
2022/13874

Address:1754, Ashiyana Colony, opposite
government girls inter college, Hapur Road,
Meerut, Uttar Pradesh, India 250002

Email Id: ip.tanveerilahi@gmail.com

Address: 1754, Ashiyana Colony, opposite
government girls inter college, Hapur Road,
Meerut, Uttar Pradesh, India 250002

Email Id: ip.tanveerilahi@gmail.com
cirp.sunima@gmail.com

22/07/2026

No Class of Creditors could be ascertained at
this stage.

.|Address and e-mail to be used for
correspondence with the interim
resolution professional

.| Last date for submission of claims

.| Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

/Names of Insolvency Professionals
identified to act as Authorized
Representative of creditors in a class
(Three names for each class)

| (@)Relevant Forms and

(b)Details of authorized representatives
are available at:

No Class of Creditors could be ascertained at
this stage accordingly no Authorized
Representative is proposed.

a)Web link: https://ibbi.gov.in/home/downloads
b)Physical Address: Not Applicable in view of
Column 13

Notice is hereby given that the National Company Law Tribunal, Kolkata, Division Bench, CourtNo. 1 has
ordered the commencement of a corporate insolvency resolution process of the Sunima Steel
Marketing Private Limited on 08/07/2026.

The creditors of Sunima Steel Marketing Private Limited, are hereby called upon to submit their claims
with proof on or before 22/07/2026 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
actas authorised representative of the class in Form CA. NotApplicable

Submission of false or misleading proofs of claim shall attract penalties. Sd/

Tanveer llahi

Interim Resolution Professional
Reg. No- IBBI/IPA-001/IP-P-02553/2021-2022/13874

Date: 09-07-2026
Place: Meerut
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